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(c) whether there is reason to sus-
pect the hand of international gangs

in thig smuzgling; and

(d) if so, the details thercof?

The M.nisier of State in the Minis-
try o/ Finan.e (Smi B. R, Bhagat):
(a) and (b). In the late hours of 23rd
April, 1966 the customs oiticers at
Palam airport apprehended an Indian
naiional who had arrived fiom
Bombay and on search of his person
recovered 1000 tolas of gold with for-
.eign markingg valued at about
Rs. 62,500 at th2 international rate.

(¢) Investigations which are in pro-
gress have not so far cevealed the
hand of any international gang of
smugglers in this case.

(d) Does not arise.

Irrigation and Power Projects in
Fourth Plan

*1652, Shri P. Venkatasubbaizh:
Will th2 Minister of Planning and
Soclal Welfare be pleased to s.ate:

(a) whether it is a fact that the
Planning Commission propose to lay
down ceriain priorities regarding im-
plementation of Irrigation and Power
projects in the Fourth Plan to get the
maximum return out of limited re-
sources; and

(b) the broad featureg which are
being worked out to give financial
help to the various State Govera-
ments in 8 much bigger way to ex-
pedite the excution of major projects
which are held up for want of ade-
quate finances?

The "in'ster of Plannine and
Soclal Welfare (Shri Asoka Meuta):
(a) At the meeting of the National
Development Council held on Septem-
ber 5 and 6, 1965 the prorities re-
garding imolementation of mator and
medium icti7ation schemes were in-
dicated as below:

‘In the Fourth Plan, ther> shonld he
emphasis on consolidation of irrigation
schemn~s  already eomaleted, by
speeding up the utilisation of the
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potential already created. High prio-
rity should be given to completion of
continuing schemes, jncluding mea-
sures needed to take the ircigation
water right up 1o the cultivators’
fields, e.g. construction of field chan-
nels, which is the responsibility of
the beneficiaries.”

In respect of power projects, sllo-
cations of Plan outlays were made
kecping in view the power require-
ments.

(b) The provision for irrigation and
power schemes will be made within
the +otal provision under the States’
Five Year Plans. The scheme of fin-
ancing of the States’ Fourth Five
Year Plan outlays which would in-
clude the outlay for jrrigation and
power projects, will be worked out
at the time of the finalisalion of the
States’ Fourth Five Year Plans.
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Issue of ‘P’ Formg by Reserve Bank

*1654. Shri S, N. Chaturvedi: Will
the Miaister of Finance be pieased to
state:

(a) whether Government have re-
ceived complaints of inordinate de-
lay in getting ‘P* forms from the Re-
serve Bank of India for obtuining
foreign exchange; and

(b) if so, the steps taken to obviate
this dzlay and consequent incon-
venience to the applicantsy

The Minister of Finance (Shri
Sacuind:a Chaudhurl): (a) Govern-
ment are generally satisfied that there
is no inprdinate delay in the disposal
of ‘P form applications by the Re-
serve Bank of India if the applica-
tiong are lete in all respects

pleted that it would be possible to
assess the position.

Holding of Shares by Shrimati
Mundhra in U.K.

*1655A. Shri Sidheshwar
Will the Minister of
pleased to state:

(a) whether it is a fact that Shri-
mati Y. D. Mundnra, wife of Shri
Haridas Mundhra, holds shares in
Hoare Miller Ltd. Registered office
Miat Walk, Croydon, Surerey UK,

Prasad:
Finxnce Le

(b) wirt'rer it has been investigated
into by thie Department as to how
she acquired this huge amount and
whether jt is accounted or unaccount-
ed money; and

(c) if so the steps being taken by
Government in the matter?

The Minister of State in the Mints-
try of Finance (Shri B, R. Bhagat):
(a) to (c). The Information has
been called for and will be placed on
the Table of the House as early as

ihl

(b) Question does not arise.

Narmada River Project

*1655. Shrl Jashvant Mehta: Wil
the Minister of Irrigation ond Power
be pleased to state:

(a) the reaction of the concerned
States to the reocmmendations made
by Khosla Committee on the Narmada
Project;

(b) whether a meeting of the Chief
Ministers of Madhyy Pradesh, Guja-
rat and Maharashtra with him has
been held; and

(c) if so, with what result®

The Minls'er of Irtization and
Power (Sh'i Fakh-udiin Ahmed):
(a) to (c). Discussions are still going
on wi'h reprosentatives of the con-
cernad Sat>s It is only after the
round of discussions has been com-
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